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Hon• ble Mr. s. Oas GJpta, A.M. 
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When 'be case was c alled out, none appeared for 

the applicant. sri A.K. Gaur for the respondents has 

has sent illness slip. In vie-w of the order passed on 
~ 

20-5-96, the case is dismissed in defaultlor non-

prosecution. 
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